
CENTRAL ADMJJ ISTRATIVE TRIBWAL 

A1ORNCH 

Second Floor, 
Ccjiiimercjal Complex, 
Indiranagar, 
Baflgalore.560 038 

Dated:— 1 

APPL1CATIQ NUMBER: 	973 of 1994. 

APPLlCfTS: 	 RLSPNDENTS: 
Sri.M.V.Mareguddj 	v/s. 	Director of Postal Services, angaloro 
To. 	 and Others. 

Floor,Fjrst Cross, 
Suj atha Complex,Gandhjnagar, Ban galore-560009. 

The Chief Post Master General,Karnataka Region, 
Banga1ore-56OoQ, 

Sri.;.Vasudeva Rao,Addjtjonal Central Government Standing 
Courlsel,High Court Building, Bang alore-560001. 

Sri.R.D.Bi1igirajah,pvocateNo4O/B26th Main,37th Cross, 
Ninei h Block, Jayanagar, Bangalore_560069. 

Subject._ Fcrwardjng •f cop 	
of the Orders PasseJ by the Cntraj admiflj.t.atjve 

please find Cflclosed herewith 
STAY DER/ T 	 a Copy of the ORDER/ 

D OBDER/ Passed by this TribaI in the above mentioned application(s) 

fL 
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CENTRAL ADF'IINISTRAT IVE TRIBUNAl: BANCALORE BENCH 

S 	 APPLICATmN 

TUESDAY, DATED THE TWENTYNIrgETi DAY 01 MARCH, 1994 

present: Mr. Justice P.K. Shyamsunder, Vice Chairman 

Mr. T.V. Ramanan, Member (A) 

Shri M.V. Mareguddi 
Aged 45 years 
s/o. Shri Virupakehappa 
578, Tripti Mahalakshmi Layout 
Channpatna 

By 
(Dr. M.S. Nagaraja, Advocate) 

...... Applicant 

¶ 

F 

Vs. 

The Director 
postal Service 
Office of the Chief post 
Master General, Bangalore-1. 

Union of India 
represented by Secretary to 
Government, Ministry of 
Communication, Deptt. of posts 
Oak Bhavan, New Delhi. 

Shri K.R. Kandare 
Asstt. Superintendent of post Office 
Office of the Superintendent of 
post Offices, Babgaufn Division 
Belgaum. 

4, Shri K.R. Krishnaswamy 
Asstt. Superintendent of Post 
Offices, Kolar Division, Kolar. 

Shri Chandrappa Vandigeri 
Asstt. Superintendent of post 
Offices, Bangalore West Division 
Bangalore. 

Shri K.G. Byatappannavar 
Asstt. Superintendent of post 
Offices, Bangalore East, 
Sub. Div. No.2, Bangalore. 

7, Shri LakshmipraBad 
Asstt. Superintendent of post 
Offices, 5.1<. Region 
Office of the post Master General 	.... ... Respcodent& 
Bangalore. 

(By Shri M. \Jasudeva Rao for R-1 & 2 and 

Shri R.D. Biligiraiah for R-5 to 7) 



OR IDER 	I 

(sr. uetica P.K. Shy4 sunder, 
Vice Chairman 

After havi g heard 	th sides, we think fl  

Js  
it appropriate to di1  pose of hi i s application at the 

stage of admission ise1f by ir1ecting the Union 

Government, Respondnt No.2 t consider and dispose of 

the applicant's rep 11  Lritatio , a copy of which is 

produced at Annexur A7 and as appropriate orders 

thereon within 3 no ths ftorn he date of receipt of.. a 

copy of this order. 

2. 	we direct the depa tment to dispose of the 

representation at A nexure 	in the light of and following 

the interim order 	de b)  th Supreme Court in J.C. malik 

Vs. Union of India Ln c.. 	.2017/78 made on 24.2.1984 

and subsequently m difi& o 24.9.1984 and 2112,1984 • 

pursuant to an ord 'r mad2 o. Arnexur7 as directed, the 
11 

 promotions made ll  b the dep2 trnnt so far in the relevant cadre 

will have to be r iewed an further orderypassed. 

Application stand,iidisposed of finally as aforesaid. 

II  

(T.v. RA1AAN) 	 (P.K. SHYAfSUrJJER) 
MEr'BER( ) 	 VICE C;HAIRN 

mr. 
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